Title: Need to take immediate steps to solve the demands of the workers of M/s Maruti Udyog Ltd.
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SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, I strongly associate with what has been just now said by Shri
Mulayam Singh Yadav. | do not know why should the Government should be so insensitive. Four thousand workers
are involved. About 92 workers were either suspended or dismissed. They are forcibly asked to give a good
conduct undertaking. | hope, some day, Members of Parliament will also have to give this type of undertaking. But
we are more keen about imposing this thing on them. This is a slavery, which is being imposed on the people. Apart
from that, of course, there is a denial of certain minimum incentives. They are sitting on dharna. Alimost all the
sections of the House have supported it.

| expected the hon. Minister to be here. Yesterday, he assured that he would be present in the House to respond.
Yesterday you said that the matter had not been duly given notice of. But, today, we expected him to be in the
House. So, instead of passing on information to the concerned Minister, the hon. Minister of Parliamentary Affairs
should take some interest in the affairs of the State.

Sir, what is the difficulty with the Government in accepting these minimum demands? How long will this oppression
continue to the working class? The Government is applying ESMA and other atrocious and draconian measures on
the working class. We strongly oppose this. | ask the Government to immediately respond to the reasonable
demands of the workers of M/s. Maruti Udyog Limited. ...(Interruptions)
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MR. SPEAKER: Is there anything from the Government side?
...(Interruptions)
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... (aggrE)
SHRI S. JAIPAL REDDY (MIRYALGUDA): Sir, | want to speak on this issue. ...(Interruptions)
MR. SPEAKER: Shri Jaipal Reddy, are you on the same issue?

...(Interruptions)
SHRI S. JAIPAL REDDY : Yes, Sir.

Sir, as you know, in the Mauruti Udyog Limited, the Government has 50 per cent equity. The Managing Director is
supposed to be the nominee of the Government and the Minister cannot be held to account. ...(Interruptions) It is
another matter that the Managing Director has been a pliant agent of Suzuki Limited. But, technically, he is
supposed to be a nominee of the Government. The Government cannot be privy to unfair and atrocious labour
practices. This demand for good conduct certificate is an atrocious labour practice. The Government must come
clean on this. ...(Interruptions)

MR. SPEAKER: | have already called the Minister of Heavy Industries to my Chamber for a discussion on this
subject. Please wait for some time.

...(Interruptions)
MR. SPEAKER: The Minister of Parliamentary Affairs is going to say something about Mauruti Udyog Limited.
...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, Shri Mohan Rawale, has given a notice on this issue. He may be allowed to speak.
...(Interruptions) His notice is there. Many Members who have not given any notices have been speaking. He has at
least given a notice....(Interruptions)
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MR. SPEAKER: You can also associate yourself with Shri Mohan Rawale.
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MR. SPEAKER: Shri Buta Singh.
SARDAR BUTA SINGH (JALORE): Mr. Speaker, Sir, in 1997a€| (Interruptions)
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SHRI SUSHIL KUMAR SHINDE (SOLAPUR): Sir, we have given a Calling Attention notice. A Private Member's Bill
was also there. That also was not...(Interruptions)

MR. SPEAKER: The House is now taking up 'Zero Hour', not the Calling Attention.
...(Interruptions)
MR. SPEAKER: The Members who have given notices can speak. syt Fifed 7&f 8 v i smue! geamg|
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MR. SPEAKER: Nothing should go on record.

(Interruptions) *

* Not recorded.
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(At this stage, Shri Sushil Kumar Shinde, Kunwar Akhilesh Singh, Shri Ramdas Athawale and some other hon.
Members came

and stood on the floor near the Table.)

DR. MANDA JAGANNATH (NAGAR KURNOOL): Sir, this is an important issue. Please allow us. ...(Interruptions)



(At this stage, Shri Rajaiah Malyala and some other hon. Members came
and stood on the floor near the Table.)
MR. SPEAKER: Nothing should go on record.
(Interruptions) ™
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(At this stage, Shri Sushil Kumar Shinde, Kunwar Akhilesh Singh, Shii Ramdas Athavwale and some other hon. Members

went back to their seats.)
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(At this stage, Shri Rajaiah Malyala and some other hon. Members
went back to their seats.)
MR. SPEAKER: Nothing should go on record except the speech of Shri Thawar Chand Gehlot.
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